FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

KRISHNA HOUSING SCHEME PROJECT OF M/S RAHEJA DEVELOPERS
LIMITED OPERATING IN CONSTRUCTION AT
SECTOR 14, SOHNA, GURUGRAM, HARYANA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with | KRISHNA HOUSING SCHEME PROJECT OF
PAN & CIN/ LLP No. M/S RAHEJA DEVELOPERS LIMITED
PAN AAACRO0468E
CIN- U45400DL1990PLC042200
2. Address of the registered office W4D, 204/5, Keshav Kunj, Cariappa Marg, Western
Avenue, Sainik Farms, New Delhi - 110062
3. URL of website https://raheja.com/cirp-krishna-housing.html
4, Details of place where majority of fixed | SECTOR 14, SOHNA, GURUGRAM, HARYANA-
assets are located 122103.
5. Installed capacity of main products/ | 10 acres of land in Sector -14, Sohna, Gurgaon, with
services total 11 towers with flat configuration of 1-2 BHK
consisting of total 1644 units
and integrated with 147 retail units.
6. Quantity and value of main products/ | NA
services sold in last financial year
7. Number of employees/ workmen Nil
8. Further details including last available | The consolidated financial statements of the
financial statements (with schedules) of | Corporate Debtor, covering all projects, are available
two years, lists of creditors are available | up to 31 March 2022 only. Project-specific financial
at URL: statements are not yet available.
Interested parties may request the available financial
information and any subsequent updates through the
process email ID -
cirp.raheja.developers.khs@gmail.com
9. Eligibility for resolution applicants under | For detailed EOI you may send email at
section 25(2)(h) of the Code is available | Cirp.raheja.developers.khs@gmail.com
at URL:
10. | Last date for receipt of expression of | 04-07-2026 (Saturday)
interest
11. | Date of issue of provisional list of | 14-07-2026 (Tuesday)
prospective resolution applicants
12. | Last date for submission of objections to | 19-07-2026 (Sunday)
provisional list
13. | Date of issue of final list of prospective | 29-07-2026 (Wednesday)

resolution applicants



https://raheja.com/cirp-krishna-housing.html
mailto:cirp.rahjea.developers.khs@gmail.com
mailto:Cirp.raheja.developers.khs@gmail.com

Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to prospective
resolution applicants

03-08-2026 (Monday)

Last date for submission of resolution
plans (Tentative)

02-09-2026 (Wednesday)

Process email id to submit Expression of
Interest

cirp.raheja.developers.khs@gmail.com ,
bsb@bsbandassociates.in

(Details of the corporate debtor’s

registration status as MSME)

Not Applicable

Brijesh Singh Bhadauriya

BRIJESH SINGH scigusoncmia
BHADAURIYA  Diezozeceiaizsean
18-06-2026
Resolution Professional
(Project-Specific CIRP — Krishna Housing Scheme)
M/s Raheja Developers Limited
Registration No.: IBBI/ITPA-002/IP-N01045/2020-2021/13385
AFA Valid up to: 30.06.2027
Registered Address: Unit No. G-40, Vardhman Sunrise Plaza,
Vasundhara Enclave, Delhi-110096.

Email: cirp.raheja.developers.khs@gmail.com , bsb@bsbandassociates.in



mailto:cirp.rahjea.developers.khs@gmail.com
mailto:bsb@bsbandassociates.in
mailto:cirp.rahjea.developers.khs@gmail.com
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M.P. STATE ELECTRONICS e Time e S O R R VYA,
. at Mr. Amit Kumar Sharma S/o Shiv Raj
DEVELO PMENT co RPO RATION LTD Sharma s the owner of property No. A-1703 Senior Divisional Commercial Mgaog-lle-rI/FcSE I;:eﬁiRDi-\I/-isEio': DNErﬁeArr:rRGaiﬁva F:noteRrIsA(Ef Railway Board letter no. 2025/
State IT Centre, 47-A, Arera Hills, Bhopal-462011 (M P ) z’:tfﬁkr:’!':‘f::t(;:{;[gesg?io'in7a7| N;r'gaj_tB When industry giants TC(FM)/11/20 dated 17.11.2025, invites bids through tender at GeM Portal (https://gem.gov.in) for the work of outsourcing
’ ’ . ’ p o Dogument like as-1. Ori ingl Posseszionz SPeak, . of handling of booked parcels and luggage packages along with other activities in terms of FM Circular 26 of 2025 dated
www.mpsedc.mp.gov.in, Ph. No. 0755-2518300 Letter Dated 16/‘04‘/201962 Oriainal GPA everyone listens. , 17.11.2025 for Delhi Sarai Rohilla (DEE) station for a period of 03 years with BID NO: GEM/2026/B/7657541 as per detail and
marke[ing@mpsedc com etier Date - drigina BllSIllCSSStandal'd schedule given below:-
- Document no 824 dated 04/03/20163. . S. | BidEnd Bid PreBid | A imat E n Period N FWork and
Original GPA Document no 823 dated \mn;iveep’lsrilﬂ;czw:::ar:j;e |n5|ght0ut . | Bid En id re-Bi pproximate arnes eriof ame of Work an
NOTICE INVITING TENDERS (NIT) 04/03/2016.If anyone Found these Original inBusess S No. anga'lfi?ne [(J);Z"al:g M;Zttl:g (inclug;:/S:ofall [n(:)':)es‘i/t Co:tfract completion period
MPSEDC invites online proposals for following bids on GeM &ocumDe”‘S or ';a"ef‘iﬂy gblec":’” lR?Qafd'”g S— Time |andTime|  taxes
Portal : ese Jocumen i‘;l :91’100'3091{&2':,\/9{;'.‘ "1‘2 p ey ¢ 1 [07.07.2026]07.07.202625.06.2026| Rs. 4,00,94.3941-| Rs.3,50,480- | 03 years | Tender/BID No.: GEM/2026/B/7657541
- gne my given mob No.- fthin elarEsnan A ’RE at at at (Rupees Four | (Rupees Three Name of Work: Tender at GeM Portal (https://gem.gov.in)
S.No. Bid No./Tender No. NIT ays. Yogesh Kumar (Advocate) y | Ki 14:00 hrs. | 14:30 hrs. | 15:00 hrs. | Crore Ninety Lacs Fifty through tender/BID No.: GEM/2026/B/7657541 for the work of
1 GEM/2026/B/7666126 P C Qi 9 P IPB L | E e ad!ﬂ‘! Four Thousand Thousand outsourcing of handling of booked parcels and luggage packages
assenger Lar ( ) Three Hundred | Four Hundred along with other activities in terms of FM Circular 26 of 2025 for
2 GEM/2026/B/7666434 Electric Cars (V4) (QQ) i Ninety Four) Eighty) _ Delhi Sarai Rohilla l(DEE) §tat\on ft)(a per.\od of 03 years.
NORTH E RN RAI LWAY Important notes: 1. For more information, requirement and various aspects of the tender including registration on GeM portal,
For detailed scope of work, terms and conditions please refer how to participate in tenders at gem portal, interested bidders are advised to visit https://gem.gov.in. 2. Tender document
to the respective bid document available on GeM Portal. . . e -A_UCTlON NOTICE NO. 'September-2026 . can ble downloaldled frqm https:llbldplus.gem.gov.|nIaIlI-b|ds by entering pld no. 9EM/2026/BI7657541 in thle sealrch option.
E-Auction will be conducted for disposal of Ferrous Scrap, Non Ferrous Scrap, Other Misc Scrap, Condemned 3. Railway Administration reserves the full and absolute rights to cancel/terminate this tender/contract at any point of time and/or
M.P. Madhyam/1 26452/2026 CHIEF GENERAL MANAGER Loco, Coaches and Wagons, Scrap Rail and other Scrap P. Way material etc., Used Lead Acid Batteries/Used for taking any decision regarding the discontinuation/continuation of this contract with modified/additional terms and conditions
Oil/Refused Oil etc. will be sold only to recyclers registered with State Pollution Control Board. Auction programme depending upon their successful execution or any other modified rule issued by Railways in this regard. 4. Prospective bidders
is as under. are advised, in their own interest, to visit Delhi Sarai Rohilla Station to analyse the scope of work before bidding.
: e -AUCTION date for 'September-2026' No.: NR-DLIOCOMM(PARC)/31/2026-Freight Cell 2094/2026
SERVING CUSTOMERS WITH A SMILE
S Depot/Division Auction 1st round|2nd round| 3rd round | 4th round| 5th round
N Auction Conducting Unit | Starting Time date date date date date
Gurugram Zonal Office - Ground Floor, 1. | Dy.CMM/AMV 0522-2451257 10:30 AM 7 11 16 21 25
IRCON International Tower 1, Plot No. 16B, K X
Sec. 32, Institutional Area Gurugram, Haryana-122002, 2. | Dy.CMM/SSB 011-27015387 10:30 AM 8 11 17 22 28
E Contact No. 98711-19223 3. | Dy.CMM/JUDW 01732-252388 10:30 AM 3 9 16 22 29
WANTED PREMISES ON LEASE BASIS FOR BANK OF MAHARASHTRA 4. | Sr.DMM/DLI 011-23365311 10:30 AM 8 15 22 25 29
Bank of Maharashtra requires suitable Premises exclusively on Ground Floor with R .
appropriate Frontage and Sufficient Parking Space on Lease basis for Shifting of 5. | SrDMM/UMB 0171-2611203 10:30 AM 8 10 7 23 28
NARNAUL BRANCH on Lease basis. The Premises required is as under: 6. | SrDMM/FZR 01632-244154 10:30 AM 8 16 21 24 29
Sr. |Location District State / UT | Status of Branch | Carpet Area 7. | Sr.DMM/LKO 0522-2234756 10:30 AM 7 11 16 21 25 f \
No. Rageired 8. | StDMM/MB 0591-2413141 10:30 AM 7 15 21 25 28 ceee .o .o cece
1. |Namaul | Mahendergarh | Haryana Shifting of 1100-1200 Sq.Ft. - - - - - - - - - - - see . b o e e
Exisfing Branch 1. The details of item to be sold in auction will be available in catalogue at www.ireps.gov.in. 2. The intending coce oo BlackRock .o eeee
The premises should be in an approved building confirming to the conditions stipulated by purchasers may inspect the scrap material before the auction during working hours at nominated locations. 3. To : . : : o : : : o : :
Govt. Authorities for commercial use. The owner will obtain NOC, if required from the participate in e-auction, purchasers need to get themselves registered with ireps. The details on last sold rates in coe . . eo e
concerned authorityfies for commercial use. Interested owners having clear title to the auctions are available at www.railnet.gov.in. 4. For further details regarding registration and other conditions of e-
premizes may submit their scaled uters In tha prescribed format In.two bids syslem L., auction, please visit Railway website 'www.ireps.gov.in'. No. 117-S/Sale/Auction Programme/2026-27 ° I k k ° o o
Technical Bid & Commercial Bid in two separate sealed envelopes. The format of bid can ' : Rk : ) - io B R AsS Man ment Priv Limi
be downloaded from our website www.bankofmaharashtra.bank.in. Interested owners Dated16.06.2026 Jio Blac oc set Management ate ted

having clear title over the property may submit their sealed offers in two bid system by SERVING CUSTOMERS WITH A SMILE 2060/26 (CIN - U66301MH2024PTC434200)

01.07.2026 at 5:00 p.m. Offers with incomplete details / information and received after last Registered office: Unit No: 1301. 13" Fl Alti Building. Plot No130

date and time are liable for rejection.Bank reserves the right to accept or reject any or all _ Registered office: Unit No: ) oor, Altimus Building, Plot No.150,
offers without assigning any reason whatsoever. Offers received from other than owners Worli Estate, Pandurang Budhkar Marg, Worli, Mumbai - 400018, Maharashtra, India.

will not be considered. Offers from Brokers will not be considered. Offers to be submitted e it
to: Bank of Maharashtra, Gurugram Zonal Office, Ground Floor, IRCON International Website: www jioblackrockame.com

Tower1,PIuth,15-B,Sector32,InstitutionalArea,Gurug:gﬁ:r{a::;;?g:én ’Q\ peoplehome People Home Finance Limited

Date: 19.06.2026 Bank of Maharashtra, Gurugram Zone (Formerly known as Capital India Home Loans Limited) CIN No: U85990DL2017PLC322041 PUBLIC CAUTION NOTICE
Registered Office: 19th Floor, 19NW, The Ruby, 29 NR Senapati Bapat Marg, Dadar (W), Shivaji Park, Mumbai, MH - 400028. Please be informed that following list of fake social media profiles are being created

DEMAND NOTICE UNDER SECTION 13(2) OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND : , : I
ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (“ACT”) READ WITH SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (RULES). using the name of Jio BlackRock Asset Management Private Limited (the Company)

You the below mentioned borrowers have availed loan against the security of the property as mentioned hereinunder (“Secured Asset’), from or Jio BlackRock Mutual Fund (the Fund) and falsely claims to be operated by the
People Home Finance Limited (Formerly known as Capital India Home Loans Limited) (“Lender’/"Secured Creditor”) as per the terms and C ompany or the Fund
onditions of loan agreement and other transaction documents (“Transaction Documents”). Consequent to the default comments by you, your loan :
FORM G account has been classified as non-performing asset (NPA), in accordance with the guidelines relating to asset classification issued by the Here are the fake links to be aware of:

eserve Bank of India. The Lender has issued a demand notice as mentioned below, in terms of section 13(2) of the Act and relevant provisions of
he Rules, to you. Therefore, the present publication is carried out to serve the notice as per the provisions of the Actand Rules.

INVITATION FOR EXPRESSION OF INTEREST FOR

A HO 0 0 -y AD 0 TWITTER:
Name and Address(s) Date of Demand] Amount due .
D OPERA . .', UCTION A OR 14, SORNA of Borrower(s), Details of Secured Asset Notice and as per https://x.com/JioBlackRock
RUGRA ARYANA Loan Account No Date of NPA | demand notice ]
(l%nde'r sub-regulation (1) of regulation S?A of the Insolvency and Bankruptcy Bo1ard Renu WIO Lavkesh Jauhari Residential House No. E-104, Area measuring 55. Rs. https://x.com/BlackrockJ31068
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Lavkesh Jauhri S/O Umapati Shankar SQ. yds, Out of Khasra No.553 Min, Situated at Gali 19,57,941/- https://x.com/Jiomutualfund
RELEVANT PARTICULARS H.No.130,01d Anarkali Near Shiv Mandir, Azad | No.5, Pappu Colony, Vilage Bhopura, Pargana Loni, (Indian Rupees o
.| Name of_ the Corporate Debtor | KRISHNA HOUSING SCHEME PROJECT Nagar S.0 (East Delhi),Delhi-110051. Tehsil and Ghaziabad, Uttar Pradesh, Together with | 20-05-2026 | Nineteen Lakh YOUTUBE:
along with PAN/CIN/LLP No. OF M/S RAHEJA DEVELOPERS LIMITED Also, At Renu W/O Lavkesh Jauhari All Rights (Including but Not Limited to Rights to Use and Fifty-Seven -
. : PAN: AMCRO4GEE | CIN: U45400DL1990PL C042200 Residential House NO. E-104, Area measuring | and Occupy Common Areas, Facilties, Amenities, | 11/05/2026 | Thousand Nine https://www.youtube.com bgamer5024
| Address of the registered office | W4D, 204/5, Keshav Kunj, Cariappa Marg, 55, SQ. yds, Out of Khasra No.553 Min, Situated | Development Rights Etc. (As Applicable), and Al Hundred and * * *
Western Avenue, Sainik Farms, New Delhi-110062 | B ¢ Gl No.5, Pappu Colony, Village Bhopura, | Fumiture, Fixtures, Fitings, and Things Attached Forty-One Only) https://www.youtube.com/@JioBlackRockMutualFunds
.| URL of website https://raheja.com/cirp-krishna-housing.html Pargana Loni, Tehsil and Ghaziabad, Uttar Thereto, Which Is Bounded as Under: East: As per ason . -
.| Details of place where majority | Sector 14, Sohna, Gurugram, Pradesh-201005. the I:ﬂei_gleeg, ZVZst: Qs Aper thet htitttlildeed, North: As 12/05/2026 https://www.youtube.com ioblackrockmutualfundofficial
of fixed assets are located Haryana- 122103 HLNHFLNOI0017744 per the tittle deed, South: As per the tittle ] . .
.| Installed capacity of main 10 acres of land in Sector -14, Sohna, Gurgaon, You are therefore called upon to pay to the Lender within the period of 60 days from the publication of this notice the aforesaid amount, along with https://www.youtube.com/@Jioblackrockofficial
products/ services with total 11 towers with flat configuration of 1-2 along the further interest, costs, expenses etc., accrued / to be accrued thereon till the payment, failing which the Lender will take necessary action QUORA:
B?:( 1?7'15'5tt'.r|‘9 O'ft total 1644 units and integrated under the provisions of the Actand the Rules. Please note that the powers available to the secured creditor under Section 13(4) of the Act, interalia, i .
Quantity & value of main products/ nIA . include powers to take possession of the secured assets including the right to transfer by way of lease, assignment or sale for realizing the secured https://www.quora.com/profile/Jio-BlackRock
’ services sold in last financial year assets, appoint any person as manager to manage the secured assets and require any person who has acquired any of the secured assets from
the borrower and from whom any money is due or may become due to the borrower, to pay to the secured creditor so much of the money as is LINKEDIN:

| Number of employees/ workmen | Nil sufficient to pay the secured debt.
.| Further details including last available | The consolidated financial statements of the As per Section 13(13) of the Act, you are restrained / prohibited from transferring, disposing of or dealing with the Secured Assets by way of sale,

https://www.linkedin.com/company/jioblackrock-official/abou

financial statements (with schedules) | Corporate Debtor, covering all projects, are : . . . o
of two years, lists of creditors, relevant availa}ble; up to 31 March 2022 only. Project- fease orothenise. sdi- https://www.linkedin.com/company/official-jioblackrock/
dates for subsequent events of the | specific financial statements are not yet available. Date - 19.06.2026 Authorized Officer - People Home Finance Limited . . . "
process are available at: Lnterelst?gi ?anie? may r&equest tge availatble Place - Delhi (Formerly known as Capital India Home Loans Limited) https://www.linkedin.com/company/jio-blackroc
nggtc; !ﬂr‘éﬁ”g‘ﬁ {ﬁg Spocggg Zumasifﬁﬁj o https://www.linkedin.com/company/jio-blackrock-mutual-fund/abou
cirp.raheja.developers.khs@gmail.com
- |Eligibility for resolution applicants | For detailed EOl you may send email at FACEBOOK:
undr secfion 26(2))ofthe | cirp.raheja.developers khs@gmail.com https://www.facebook.com/profile.php?id =61586658377458
| Last date for receipt of expression | 04-07-2026 (Saturday) POSS ESSlON NOT|CE INSTAGRAM:
of interest .

.| Date of issue of provisional list of | 14-07-2026 (Tuesday)
prospective resolution applicants

|Last date for submission of | 19-07-2026 (Sunday) Retail Asset Centre: 1st Floor, G-4/5, B, Sector-4, Gomi Nagar Extension Lucknow, UP 226010, https://www.instagram.comy/jioblackrock_official/

https://www.instagram.com/jio_blackrock/

objections to provisional list

|Date ofissue of final st of | 29-07-2026 (Wednesday) Registered Office: “Trishul" 3 Floor, Opp. Samartheshwar Temple, Near Law Garden, Elisbridge, Anmedabad-380006. https://www.instagram.com/jioblackrock2025
grotSpefc .t've res? .luft'on aﬁp"cams 03-08-2026 (Mond Whereas the undersigned being the Authorized Officer of AXIS BANK LTD. under the Securitization and https://www.instagram.com/jio.blackrock/
' mi:?wgre:ﬁzlder}no eI\Ta(I)urgii;\onmatrix el (Monday) Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002 and in exercise of power . . .
and request for resolution plan to 9onfecr’reDd undgr Stteiction ;3 (S123rrea<113\zvzit)h m\le-g %f I:t;te fhectrity Interest (Iiinforcée':nen_t)bR:.uIes;1 2002 hitps://www.instagram.com/jioblackrock/
prospective resolution applicants issued Demand notice under Section of the sai . The borrowers mentioned hereinbelow having D u ; g ( -g _
[ Last date for submission of 02-09-2026 (Wednesday) failed to repay the amount, notice is hereby given to the borrowers mentioned hereinbelow in particular hitps://www.instagram.com/jioblackrockmutualfunds?igsh =bndoZW~zkZzR2dXBr
resolution plans and to the public in general that the undersigned has taken Possession of the property described . i ii in?i i
| Process email id to submit cirp.raheja.developers.khs@gmail.com| herein below in exercise of powers confer on him, under Section 13(4) of the said Act read with the rule 8 . N
Expression of Interest bsb@bsbandassociates.in of the Said Rules. The borrowers mentioned here in below in particular and the public in general are https://www.instagram.com/blackrockjio?igsh=MWF4YWpt72FqeTY3
| (Details of the corporate debtor's | Not Applicable hereby cautioned not to deal with the said property and any dealings with the said property will be subject . . " .
registration status as MSME) ’P to the mortgage of AXIS BANK LTD. for an amount together with further interest incidental expenses, https://www.instagram.com/newjioblackrock?igsh= MWZtMXBrY3F1dWt1 Mw%3D%3D
Brijesh Singh Bhadauriya costs, charges, etc. on the amount mentioned against amount hereinbelow. The Borrower/Co- ps:// i g fi gana?igsh=
Resolution Professional, Project-Specific CIRP - Krishna Housing Scheme Borrower/Mortgagor/Guarantor attention is invited to provisions of Sub-Section(8) of Section 13 of hitps://www.instagram.comyjioblackrocktelangana?igsh=d2FtOTJoMexsMThu
Date : 18.06.2026 Rean. No. IBBIPA Oohé'//fp R,fé‘féi B%%%rzsmgggg the Act, in respect of time available to redeem the secured assets. https://www.instagram.com/blackrockjio_official?igsh=MW5xM2d3NWg0eG1zbw%3D%3D
: 18.06.202¢ egn. No.: g -N0104 - . N - e
Place: New Deli , AFA Valid up to: 30.06.2027 Amt. Due s per https://www.instagram.com/jioblackrocktelanganaofficial ?igsh =ZmtzbHdqYWJ3YzQ3
Registered Address: Unit No. G-40, Vardhman Sunrise Plaza, Demand notice
Vasundhara Enclave, Delhi-110096. (Y httgs:Mt_me[iomackrockamcbot
Email: cirp.raheja.developers.khs@gmail.com, bsb@bsbandassociates.in Name Of the BOH‘OWGTS/ Descnptlon Of the Charged/ Dale Demand nolice - \ T . .
GuarantorslAddress Mortgaged Properties The Company/Fund hereby clarifies that it has no affiliation, connection, or association
Possession Date with any individuals, groups, or entities involved in the creation or circulation of such
1-Messers A. T. Trading Company (Borrower) | Property No. 1. All Such Pleces or Rs. misleading or fraudulent communications. Accordingly, the Company/Fund urges
through its Proprietor Mr. Shanu Malik (Since | Parcels Of a Diverted Land/property 4961740.30 : : : ! .
Deceased) through all his legal heirs, Address: | Admeasuring Area 268.75 Sq. Meters | 45 on 15.12.2025 readers to exercise caution and refrain from engaging with such content.

Khasra No. 3391, House No. 26/2, Mohalla | at Nagar Nigam No. 691, Khasra No. |,
Lakkhipura, New Islam Nagar Meerut, U.P. | 20Min, Plot No. New Block B-83 (Old || miorest & other exp.

Furthermore, readers are strongly suggested not to rely on any claims, representations,

Notice under section 13(2) of the Securitization and Reconstruction of 250002, 2. Late Mr. Sh Malik (Si No. lony, N 15.12.2025 : : . . : - : s
_oHe 2) : Bocaannd) (Do Borrowor/Morigesor | B Mora: cor o Lo a0t or information contained in these unauthorized communications, or in any similar
Financial Assets and Enforcement of Security Interest Act, 2002 (The Act) Guarnion /o Mr. Rivaiuddin th hg IEI’h' te N t e e Malic 1A 17.06.2026 . . . . .
uarantor) Sfo Mr. Riyajuddin through all his | the Name of Mr. Aamir Malik, Mr. messages that may be issued in the future. Any interaction with such groups, accounts,
Name of Particulars of Mortgaged Date of Outstanding legal heir/s, Address: 1. House_No. 26/2, | Shanu Malik both S/o Riyajuddin . . , . . o )
Borrower(s) property/ (ies) NPA Amount (Rs.) Khasra No. 3391, Mohalla Lakkhipura, New | Bounded By: East: Plot No. 151, or handles is entirely at the user’s own risk. The Company/Fund, its affiliates, and its
(A) (B) (©) D) Islam Nagar Meerut, U.P. 250002, Address: 2. | West: 60 ft wide Road, North: Plot No. . ) R .
a— 1 |701/206, Jakir Hussain Colony, Gali No. 27, | NB-82, South: 20 ft wide Road. employees shall not be responsible or liable for any loss or damage incurred, directly
1 Loan Account No. | Residential Apartment No.| 04.01.2020 | Rs.29,54,687.12/- (Rupees Twenty Nine | | Fatehallapur Road, Lisari Gate, Meerut. U.P. Property No. 2. All Such Pieces or indirectl It of reli h fal isleadi icati
HHLNODO0403718/ | Sun 2-1206 On 13th Floor Lak Fity Four Thousand Six Hundred | 250002, - Address: 3. Plot No, 78/1, Samar | piober N2 5 A4 Such Fleces o or indirectly, as a result of reliance on such false or misleading communications or
HHENODO00407951  |Having Super Area Approx Elghty_Seven And_F_’alse Twelve Only) Garden Colony, New B, Meerut City, Meerut, | o dmeasuring Area 83.61 Sq. Meters channels
. &R;gs\lirll! WIFE 75.72 Sq. Mtrs.,, Covered 5(/;ga5|r11§t1loza(anacmty 29. nLTr?SR's{ U.P. 250002, 3. Mr. Aamir Mallk (Co-Borrower/ ( ot of plot No. 78/1 Min, Khasra No. '
- ] Area 59.13 Sq. Mtrs., And ,63,518. upees Five Lakh Sixty Mortgagor/Guarantor) S/o Mr. Riyajuddin ; . . : H i i
AS WELL AS LEGAL _ | Carpet Area 46.75 Sq, Mirs, Three Thousand Five Hundred Eighteen | |Address: 1. Khasra No. 3391, House No. \1/“Ias;:\a;ag:g;:urcoignrssa;e\q_eer;‘t;ﬁ We urge you to be cautious of these misleading handles and always use our official
HEIR OF LATE PRAVEEN|In The Proposed Group And Paise Twelve Only) (againstloan | | 26/2, Mohalla Lakkhipura, New Islam Nagar | g pyigtrict Meerut, UP. In the Name of handles to obtain information. Our official social handles are:
, AMARTACY |t s o Y oty e 2reymicn oy | i UP, 250z, Adarss: 2 701206, |y Rami Vi .S il ot
X Roof’ Situated At Khasra amount of Rs. 35,18,205. upees lakir Hussain Colony, Gali No. 27, Fatehallapur o i B . . . q
(DAUGHTER AS WELL | Number ~ 5/4/51, Rej Nagar Thiry Five Lak Eighieen Thousand | [Road, Lisari Gate, Meerut. U.P. 250002, | 1o Eg’all(‘jgg"}h;‘t{“;gfgagg;“fs:} hitps://www.facebook.com/people/Jioblackrock-Mutual-Fund/61573130368097
AS LEGAL HEIR OF | Eytension Ghaziabad Two Hundred Five And Paise Twenty Address: 3. Nagar Nigam No. 691, Khasra No. | \ ~t."19 ' 6 inch wide road. South:
LATE PRAVEEN KUMAR ; Four Only) (against loan facilities no. 1 20, New Block B-83 (Old No. 83/2), Samar o K- ! : . i
e 201010, Utter Pradesh o asune B o oo R £ Maanit i) pearer | Pot No. K-7872 https://www.youtube.com/@JioBlackRockMutualFund
- — - UP 250002
That the above named borrower(s) have failed to maintain the financial discipline towards their loan account (s) and as . i i Ti - d
perbooks of accounts maintained in*the ordinary course of business by the Company, Column D indicates the outstand-| |1- M/s Ved & Sons Automobile (Borrower) Add. | All Such Pieces Or Parcels Of A Diverted Rs. h“ps'/ / www.lmkedm.com/ company/ ||ohlackrock mutual-fund
ing amount. Khasra No. 1505/2, Plot No. 19, behind Narayan | Residential/commercial Property 14910875.93

Due to persistent default in repayment of the Loan amount on the part of the Borrower(s) theabove said loan account| | Farm House, Siwaya Jamalullapur District Meerut, | Admeasuring 80.42 Sq. Mtr. Flat No. as on 17.01.2026 h“llSI//WWW-iﬂStagram-Gﬂm/JiOB|aCkROGkMUllla|Fllﬂd
has been classified by the Company as Non-Performing Asset (as on date in Column C) within the guidelines relating to] | U.P.-250221, 2- Mr. Sohan Singh (Borrower/ | F202, situated at Pocket B-2, Sainik L Interest &.otﬁer exp

assets classification issued by Regulating Authority. Consequently, notices under Sec. 13(2) of the Act were also issued| | Mortgagor/Guarantor) S/o Mr. Balbeer Singh | Vihar, District-Meerut U.P. In The Name

https://x.com/JioBlackRockmf

to each of the borrower. Rlo-1. Kamawal, Meerut, UP-250344, RIO- 2. [of Mr. Sohan Singh S/o Mr. Balbeer 19.01.2026
In view of the above, the Company hereby calls upon the above named Borrower(s) to discharge in full his/their liabili-] | Flat No. F202, Sainik Vihar, Pocket B-2, District- | SinghTogether With All The Buildings . o .
ties towards the Company by making the payment of the entire outstanding dues indicated in Column D above includ-| | Meerut U.P, 3- Mr. Neetoo Singh (Borrower/ | And Structures Thereon, Fixtures Fittings 16.06.2026 https://www.quora.com/profile/JioBlackRock-Mutual-Fund

ing up to date interest, costs, and charges within 60 days from the date of publication of this notice, failing which, the| | Mortgagor/Guarantor) S/o Mr. Dhanpal Singh | And All Plant And Machinery Attached To
Company shall be entitled to take possession of the Mortgaged Property mentioned in Column B above and shall also| |R/o-1. 1231, Tej Ghari, Saidpur District | Earth Or Fastened To Anything Attached https://www.reddit.cnm/user/JioBIackRock MF/
take such other actions as is available to the Company in law. Bulandshahr, U.P-245411, Rlo-2. plot No. 18 & | To Earth, Both Present And Future. -
Please note that in terms of provisions of sub-Section (8) of Section 13 of the SARFAESI Act, “A borrower can tender| |Plot 19 Khasra No. 1505/2, 1506/1, 1507/1, | Bounded By: East -As per deed, West - . 0

the entire amount of outstanding dues together with all costs, charges and expenses incurred by the Secured Creditor| | 1507/2, 1508/2 Vill-shivaya, Jamalullapur Pargana | As per deed, North-As per deed, South - https://open.spotify.com/show,

only till the date of publication of the notice for sale of the secured asset(s) either bypublic auction, by inviting quotations,| | Dourala Shardhana District Meerut, Uttar Pradesh. | As per deed. 6kukMvJi 4L6L'|wad5XGiC J?si= aIginlFTOm7hZH50RFExQ

tender from public or by private treaty. Further it may also be noted that in case Borrower fails to redeem the secured

DOOROAO®®

asset within aforesaid legally prescribed time frame, Borrower may not be entitled to redeem the property.” 1- Messers Sterozide Pharma (borrower) T.hmugh Property No. 1. All That Piece And Parcel Rs. .
In terms of provision of sub-Section (13) of Section 13 of the SARFAESI Act,you are hereby prohibited from transferring, | | !ts, Propriefor Mr. Mohd. Zahaib, Address: H.no. [ Of Diverted Land/property Admeasuring|  24194813.35 In case of any queries, please contact us at +91 2235207700 & +91 2269987700
either by way of sale, lease or otherwise any of the secured assets referred to in the notice, without prior written consent| |/A-158 Era Gardenia Eastate, Noor Nagar Road (About 169.06 Sq. M, Plot No. 27.| .. 65 07 2025 . . . . ..
of secured creditor. ' Ghosipur, Meerut, U.P-250002, 2. Mr. Mohd. Zahaib | Minjumla Kh. No. 18, 20, 21, 25, 26, 27,|, | S /2" during business hours or send us an email at service@jioblackrockamc.com
: Slo Mohd. Sohid (borrower/ Guarantor) Rio H.no. |37 Situated At New Madina Colony, [ INterest & other exp. ) o ) o
Place: GHAZIABAD Authorized Officer| |A-158 Era Gardenia Eastate, Noor Nagar Road | Meerut, UP. , In The Name Of Mrs. Mrs. 05.07.2025 This notice is being issued in public interest.
For: CFM Asset Reconstruction Company Limited| [ Ghosipur, Meerut, U.P-250002, 3. Mrs. Fatma | Fatma Subuhi Wio Mohd. Sohid. Bounded 17.06.2026
Trustee of CFMARC Trust - 1 IHFL| | Subuhi (borrawer/guarantor/ Mortgagor) W/o Mohd. | By: East: As Per Deed, West: As Per Deed, .06. i i imi
Sohid Rio-1. H.no. A-158 Era Gardenia Eastate, | North: As Per Deed, South: As Per Deed. For and on behalf of Jio BlackRock Asset M?nagement Private Limited
Noor Nagar Road Ghosipur, Meerut, U.P-250002, | property No. 2. All That Piece And Parcel (Investment Manager to Jio BlackRock Mutual Fund)

Rio-2. Plot No. 26 & 27, Minjumla Kh. No. 18, 20, | of Diverted Landiproperty Admeasuring

21, 25, 26, 27, 37 Situafed At New Madina Colony, | Apovt 66,89 Sq. M. Piot No. 26, Minjumla ) .
Meen, U, Kh. No. 18, 20, 21, 25, 26, 27, 37 Situated Place: Mumbai Sd/-
At New Madina Colony, Meerut, UP- . : H
220002, In The Name O Mrs. Mrs. Fatma Date : June 19, 2026 Authorised Signatory
Subuhi W/o Mohd. Sohid. Bounded By:
East: As Per Deed West As Per D ; : :
Nort e et Dot Soctn: e Plr Do Mutual Fund investments are subject to market risks,

Date- 19.06.2026 Authorized Offier, A Bank Lig. & read all scheme related documents carefully. J
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